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Thursday, February 06, 2014/Magha 17, 1935 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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JEALT WEISAT: U BTt | U I 221, it sRwrs ey |

... (cgayT)

11.02 hrs

At this stage, Shri S.P.Y. Reddy, Shri A. Sai Prathap, Shri O.S. Manian,
Shri Y.S. Jaganmohan Reddy, Shri A.K.S. Vijayan, Shri M. Venugopala Reddy,
Shri Yashvir Singh and some other hon. Members
came and stood on the floor near the Table.

3TeAE WEIGAT: YT BIel da o
... (cgayT)
JEAE WEIGAT: YT AT 221, 41 gRATE e |
3it ERWE Aerdt (TAIBISN) @ JfeTel HEIGH], ORI H IR Hedl &, R W S ... (@agm)

MADAM SPEAKER: The House stands adjourned to meet again at 12.00 noon.

11.03 hrs

The Lok Sabha then adjourned
till Twelve of the Clock.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
12.0 4 hrs

At this stage, Dr. Manda Jagannath, Shri K. Narayan Rao
and some other hon. Members came and stood on the foor near the Table.

MADAM SPEAKER: Hon. Members, this is the last Session.
... (Interruptions)
MADAM SPEAKER: Let us run it peacefully.
... (Interruptions)
MADAM SPEAKER: This is the last Session.
... (Interruptions)
MADAM SPEAKER: I appeal to all the hon. Members. Let us run it.
... (Interruptions)
12.01 hrs

At this stage, Shrimati Harsimrat Kaur Badal and
some other hon. Members came and stood on the floor near the Table.
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12.01 % hrs
ANNOUNCEMENT BY THE SPEAKER
Motion of No-Confidence in Council
of Ministers

MADAM SPEAKER: Hon. Members, I have received three Notices of Motion of
No-Confidence in the Council of Ministers from Shri M. Raja Mohan Reddy, Shri
Sabbam Hari, and Shri Modugula Venugopala Reddy. ... (Interruptions) 1 am
duty-bound to bring the Notices before the House. Unless the House is in order, I
will not be in a position to count the 50 members who have to stand in their
assigned places so that I can ascertain as to whether the leave has been granted or
not. ...
(Interruptions)

MADAM SPEAKER: Therefore, I request all of you to please go back to your
seats.

... (Interruptions)
MADAM SPEAKER: Please go back to your seats.

... (Interruptions)
MADAM SPEAKER: Please go back to your seats.

... (Interruptions)
12.02 hrs

At this stage, Shri A. K. S. Vijayan, Shri Y. S. Jagan Mohan Reddy and
some other hon. Members came and stood on the floor near the Table.

MADAM SPEAKER: Hon. Members, please go back to your seats.

... (Interruptions)
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12.03 hrs

At this stage, Dr. Mirza Mehboob Beg and some other hon.
Members came and stood on the floor near the Table.

MADAM SPEAKER: Kindly go back to your seats.

... (Interruptions)
MADAM SPEAKER: Since the House is not in order, I will not be able to bring
the Notices before the House.
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12.03 5 hrs
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now, Papers to be laid on the Table. Item No. 2, Shri S.
Jaipal Reddy.
... (Interruptions)
THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF
EARTH SCIENCES (SHRI S. JAIPAL REDDY): I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the

National Accreditation Board for Testing and Calibration
Laboratories, New Delhi, for the year 2012-2013, alongwith
Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Accreditation Board
for Testing and Calibration Laboratories, New Delhi, for the year
2012-2013.

[Placed in Library. See No. LT 10477/15/14]
(2) (i) A copy of the Annual Report (Hindi and English versions) of the
Birbal Sahni Institute of Palacobotany, Lucknow, for the year

2012-2013, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Birbal Sahni Institute of
Palaeobotany, Lucknow, for the year 2012-2013.

[Placed in Library. See No. LT 10478/15/14]
3) (i) A copy of the Annual Report (Hindi and English versions) of the
Agharkar Research Institute, Pune, for the year 2012-2013,

alongwith Audited Accounts.



06.02.2014

(4)

()

(6)

(7)

(ii)

(i)

(ii)

(i)

(ii)

(i)

(ii)

(i)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Agharkar Research Institute,
Pune, for the year 2012-2013.

[Placed in Library. See No. LT 10479/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Jawaharlal Nehru Centre for Advanced Scientific Research,
Bangalore, for the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru Centre for
Advanced Scientific Research, Bangalore, for the year 2012-2013.

[Placed in Library. See No. LT 10480/15/14]
A copy of the Annual Report (Hindi and English versions) of the
National Brain Research Centre, Manesar, for the year 2012-2013,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Brain Research
Centre, Manesar, for the year 2012-2013.

[Placed in Library. See No. LT 10481/15/14]
A copy of the Annual Report (Hindi and English versions) of the
National Centre for Cell Science, Pune, for the year 2012-2013,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Centre for Cell
Science, Pune, for the year 2012-2013.

[Placed in Library. See No. LT 10482/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Centre for DNA Fingerprinting and Diagnostics, Hyderabad, for
the year 2012-2013, alongwith Audited Accounts.
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(8)

)

(10)

(ii)

(i)

(ii)

(i)

(ii)

(ii)

14

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Centre for DNA Fingerprinting
and Diagnostics, Hyderabad, for the year 2012-2013.

[Placed in Library. See No. LT 10483/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Bio Processing Unit, Mohali, for the year 2012-2013, alongwith
Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Bio Processing Unit, Mohali,
for the year 2012-2013.

[Placed in Library. See No. LT 10484/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Biotechnology Industry Research Assistance Council, New Delhi,
for the year 2012-2013, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Biotechnology Industry
Research Assistance Council, New Delhi, for the year 2012-2013.

[Placed in Library. See No. LT 10485/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Astrophysics, Bangalore, for the year 2012-
2013, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Astrophysics,
Bangalore, for the year 2012-2013.

[Placed in Library. See No. LT 10486/15/14]

(11) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
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(a)

(b)

(12)

(13)

(@)

(ii)

(@)

(ii)

(i)

(i)

15

Statement regarding Review by the Government of the working of
the National Research Development Corporation Limited, New
Delhi, for the year 2012-2013.
Annual Report of the National Research Development Corporation
Limited, New Delhi, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.
[Placed in Library. See No. LT 10487/15/14]
Review by the Government of the working of the Central
Electronics Limited, New Delhi, for the year 2012-2013.
Annual Report of the Central Electronics Limited, New Delhi, for
the year 2012-2013, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.
[Placed in Library. See No. LT 10488/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Satyendra Nath Bose National Centre for Basic Sciences, Kolkata,
for the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Satyendra Nath Bose National
Centre for Basic Sciences, Kolkata, for the year 2012-2013.
[Placed in Library. See No. LT 10489/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Geomagnetism, Navi Mumbai, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Geomagnetism, Navi Mumbai, for the year 2012-2013.
[Placed in Library. See No. LT 10490/15/14]
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(14)

(15)

(16)

(17)

(i)

(if)

(i)

(if)

16

A copy of the Annual Report (Hindi and English versions) of the
Vigyan Prasar, Noida, for the year 2012-2013, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Vigyan Prasar, Noida, for the
year 2012-2013.

[Placed in Library. See No. LT 10491/15/14]
A copy of the Annual Report (Hindi and English versions) of the
International Advanced Research Centre for Powder Metallurgy
and New Materials, Hyderabad, for the year 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the International Advanced
Research Centre for Powder Metallurgy and New Materials,
Hyderabad, for the year 2012-2013.

[Placed in Library. See No. LT 10492/15/14]
A copy of the Annual Report (Hindi and English versions) of the
National Innovation Foundation, Ahmedabad, for the year 2012-
2013, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Innovation
Foundation, Ahmedabad, for the year 2012-2013.

[Placed in Library. See No. LT 10493/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian National Science Academy, New Delhi, for the year 2012-
2013, alongwith Audited Accounts.
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(18)

(19)

(20)

21)

(ii)

(ii)

(ii)

(ii)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Science
Academy, New Delhi, for the year 2012-2013.

[Placed in Library. See No. LT 10494/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian Science Congress Association, Kolkata, for the year 2012-
2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Science Congress
Association, Kolkata, for the year 2012-2013.

[Placed in Library. See No. LT 10495/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Wadia Institute of Himalayan Geology, Dehradun, for the year
2012-2013, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Wadia Institute of Himalayan
Geology, Dehradun, for the year 2012-2013.

[Placed in Library. See No. LT 10496/15/14]
A copy of the Annual Report (Hindi and English versions) of the
National Academy of Sciences, India, Allahabad, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Academy of Sciences,
India, Allahabad, for the year 2012-2013.

[Placed in Library. See No. LT 10497/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian Association for the Cultivation of Science, Kolkata, for the

year 2012-2013, alongwith Audited Accounts.
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(22)

(23)

(24)

(25)

(ii)

(ii)

(ii)

(ii)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Association for the
Cultivation of Science, Kolkata, for the year 2012-2013.

[Placed in Library. See No. LT 10498/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian Academy of Sciences, Bangalore, for the year 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Academy of Sciences,
Bangalore, for the year 2012-2013.

[Placed in Library. See No. LT 10499/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Institute of Advanced Study in Science and Technology,
Guwahati, for the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Advanced Study in
Science and Technology, Guwabhati, for the year 2012-2013.

[Placed in Library. See No. LT 10500/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Indian National Academy of Engineering, New Delhi, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Academy of
Engineering, New Delhi, for the year 2012-2013.

[Placed in Library. See No. LT 10501/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Institute of Nano Science and Technology, Mohali, for the year

2012-2013, alongwith Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Nano Science and
Technology, Mohali, for the year 2012-2013.

[Placed in Library. See No. LT 10502/15/14]
(26) (1) A copy of the Annual Report (Hindi and English versions) of the
Consultancy Development Centre, New Delhi, for the year 2012-

2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Consultancy Development
Centre, New Delhi, for the year 2012-2013.

[Placed in Library. See No. LT 10503/15/14]
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IERIE® B AT A o FA (St A S¥): s upd ued @ R [, § bul
IfAfTd, 1956 B GR1 619% B IURT (1) B 3fdia FHIRIT T FWUCH W &I & -

(1@E®H) TG Il U0 Ul fAfICS, BIdAdE & ay 2012-2013 & HRIGIT Bl
TRBR gRT FHIET & IR § faaxoy |

@) T g UvS Huer fAfCs, diawiar @ 99 2012-2013 P AMNS
gfided, SRETIRIfAd o de S9 W T s-Agera R ias @ femforr |
[Placed in Library. See No. LT 10504/15/14]

2)@T®) e HRUANTE {ME Al fafice, 8 fieell & a9 2012-2013 &
HTIBROT BT ARBR R AHIET & IR #H fqavor |

@) e sRUNEE o Ifewr fafics, w8 foeell & a9 2012-2013 @
e UfIded, oERIfad o dem S99 W RiEs-AgeaRigd &
fewforgt |

[Placed in Library. See No. LT 10505/15/14]

(@B)@T®) =1 faficE, TUMTR & 99 2012-2013 & HRIGRU & ARBR gRT AHIET
& IR | fqaRor |

@) A fafies, AUMTR @ 99§ 2012-2013 &1 e Ufoded, oraTaiferd
Y AT 39 W FRiFG-TAeTeaRiers & fewfomt |
[Placed in Library. See No. LT 10506/15/14]

(4) (T®) g TR HRUNTH fofffics, feell & 99 2012-2013 & HRIGRIT Bl
RBR GRT FHET & IR § faavor |

@) frgwN TR eRuNeM fofics, fieell & 99 2012-2013 &1 Alb®
gferded, oETaRifard od dei S9 W RiFs-AeeramRierd & fewfori |
[Placed in Library. See No. LT 10507/15/14]

(5)(TH)  WRA B golfdcmew fafics, 73 fieell & a¥ 2012-2013 & HRIBU
P! WRHR R FHET & Ix # fqawor |
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YR B4l Solfdcdhed fafics, 98 Qoo & 99 2012-2013 &1 NS
gfded, TN oRd e S IR fRiFG-HeTerarRierd b fewfory |
[Placed in Library. See No. LT 10508/15/14]

faor vos w% duel (Efean) fafics, drawar & a¥ 2012-2013 &
HTIDHRUT B ARDBR gRT FHIET & IR # ey |

fasr tvs W% Hut (Efewn) fafacs, dreear & 9§ 2012-2013 &1
e faded, orEmmifed o dem S9 W RiEd-AReraTNied B
fewforgt |

[Placed in Library. See No. LT 10509/15/14]

fegw™ Hlecd fafics, SR & a¥ 2012-2013 & HRIBIU Bl WWHR
ERI e & IR H fqaro |

fegwe Wieew fofics, SIYR & ay¥ 2012-2013 &1 Al ufcrded,
TETIRIfET o qAT 89 R FMi=s-Ager@rNied & feufor |
[Placed in Library. See No. LT 10510/15/14]

2 gl eruNgE forfies, I @ 99 2012-2013 & HIRIBRUT
TRBR gRT e & aN | faawor |

g SO srRUNe fafies, <1 & a9 2012-2013 &1 a1fi¥s
Ufyded, IETINIaTT oRg Tl 89 R I b-AeerarNiers &) femfor |
[Placed in Library. See No. LT 10511/15/14]

TS ASNAfhel BRUNTA 3% Sfsar fafiics, F=s & av 2012-2013
& DHRIDRU] Bl ABR GRI FHIET &b IR H faror |

T qgRifhel BRUNTA AT SfeAT faffics, Y & a9 2012-2013
P a¥d Tfrded, IETRIfad oRg do7 S9 IR FRias-wereamRietd o
fewforgr |

[Placed in Library. See No. LT 10512/15/14]
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(10)(Wh)  Juwe Wid dreaed fofics, gUe & a9 2012-2013 @ HIIBRU Bl
IRGR gRT FHIET & I | fJaxo |

@) s Wd deded fofics, 89UT & 94 2012-2013 &1 d1i¥®
gfides, oraTuNierd oRkd J7 S9 W MRiFs-"elea e & fewfor |
[Placed in Library. See No. LT 10513/15/14]
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THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): 1
beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the
National Rural Roads Development Agency, New Delhi, for the year
2012-2013, alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Rural Roads Development Agency, New
Delhi, for the year 2012-2013.

[Placed in Library. See No. LT 10514/15/14]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI K.C. VENUGOPAL): On behalf of Shri Jyotiraditya M. Scindia, I beg to
lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(@ () Review by the Government of the working of the Power Grid
Corporation of India Limited, New Delhi, for the year 2012-2013.
(i)  Annual Report of the Power Grid Corporation of India Limited,
New Delhi, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.
[Placed in Library. See No. LT 10515/15/14]
(b)) () Review by the Government of the working of the NTPC Limited,
New Delhi, for the year 2012-2013.
(1))  Annual Report of the NTPC Limited, New Delhi, for the year
2012-2013, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library. See No. LT 10516/15/14]
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3 @)
(ii)

24

A copy of the Annual Report (Hindi and English versions) of the
Central Electricity Regulatory Commission, New Delhi, for the
year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Electricity Regulatory
Commission, New Delhi, for the year 2012-2013.

[Placed in Library. See No. LT 10517/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Joint Electricity Regulatory Commission (for State of Goa &
Union Territories), Gurgaon, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Joint Electricity Regulatory
Commission (for State of Goa & Union Territories), Gurgaon, for
the year 2012-2013.

[Placed in Library. See No. LT 10518/15/14]

(4) A copy each of the following Notifications (Hindi and English versions)

under Section 179 of the Electricity Act, 2003:-

(1)

(i)

The Central Electricity Authority (Technical Standards for
Connectivity of the Distributed Generation Resources) Regulations,
2013 published in Notification No. File No.
12/X/STD(CONN)/GM/CEA in Gazette of India dated 7" October,
2013.
The Central Electricity Authority (Technical Standards for
Connectivity to the Grid) Amendment Regulations, 2013 published
in Notification No. 12/X/STD(CONN)/GM/CEA in Gazette of
India dated 15™ October, 2013.

[Placed in Library. See No. LT 10519/15/14]
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(5) A copy each of the following Notifications (Hindi and English versions)
under Section 182 of the Electricity Act, 2003:-
(1)  The Joint Electricity Regulatory Commission for the State of Goa &
UTs (Electricity Supply Code) first amendment Regulations, 2013
published in Notification No. JERC-11/2010 Gazette of India dated
27™ August, 2013.
(1) The Joint Electricity Regulatory Commission for the State of Goa &
UTs (Procedure for filing Appeal before the Appellate Authority)
Regulations, 2013 published in Notification No. JERC-16/2013
Gazette of India dated 9" May, 2013.
(6) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (ii) of (5) above.
[Placed in Library. See No. LT 10520/15/14]

... (Interruptions)



06.02.2014 26

ICIRIEH B HATerd # wrow #wAY(3ft e S8 ) s wfe wraere 9 ek W, A ffaRad
T AHT YTl R Gl § -
(1) areETe | Aefea Mfsar Raret & o &= & foy dome @ik gRar S=
T & Y4 R AT [ Pl JGiTel Dl eeqdl | iod Ueh-
AR o Affa & gfades o v ufa (R Jen e dvanvn) |
[Placed in Library. See No. LT 10521/15/14]
(2)  dur AfAFRM, 2013 @ R 470 & A HUAl (BfeARAT B
foRrepRoT) omew, 2013 S 20 RIAWR, 2013 & YRA & qO0F H
JAfARLAT |, Br.3f. 2821(37) W UHING ¢ & &bl Uep Ui (fe=dt qam
ST AHRT) |

[Placed in Library. See No. LT 10522/15/14]
(3) AT 3R WHH of@UTe IMfAFTIH, 1959 HI g1 40 & AT AR

frforRaa sl (3= e S HehRUI) &1 Yeh-Udh Hf:-

(THh) N IR FHH or@mra (Fenge) fafaw, 2013 <1 6 sy
2013 & WRA & Ao H IR . AeegaTR (1)2013  H Fb1Rrd
g7 Il

@) TNd SR AhH ol (GEN Wengd) fatrE, 2013 S 6
fedaR, 2013 & ARA & I H ARG A, ArSY3AR (2)2013 |
TehTRIE 87 o

[Placed in Library. See No. LT 10523/15/14]
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At this stage, Shri O.S. Manian, and some other hon. Members

came and stood on the floor near the Table.

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 619A of the Companies Act, 1956:-

(2)

(b)

2)

(1)

(i)

(1)

(ii)

(i)

(i)

Review by the Government of the working of the Broadcast
Engineering Consultants India Limited, Noida, for the year 2012-
2013.
Annual Report of the Broadcast Engineering Consultants India
Limited, Noida, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library. See No. LT 10524/15/14]
Review by the Government of the working of the National Film
Development Corporation Limited, Mumbai, for the year 2012-
2013.
Annual Report of the National Film Development Corporation
Limited, Mumbai, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library. See No. LT 10525/15/14]
A copy of the Annual Report (Hindi and English versions) of the
Press Council of India, New Delhi, for the year 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the

Government of the working of the Press Council of India, New
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Delhi, for the year 2012-2013.
[Placed in Library. See No. LT 10526/15/14]
(3) (1) A copy of the Annual Report (Hindi and English versions) of the
Prasar Bharati, New Delhi, for the year 2010-2011.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Prasar Bharati, New Delhi, for

the year 2010-2011.

(4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.
[Placed in Library. See No. LT 10527/15/14]
(5) A copy of the Annual Accounts (Hindi and English versions) of the Prasar
Bharati, New Delhi, for the year 2011-2012, together with Audit Report
thereon.
(6) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (5) above.
[Placed in Library. See No. LT 10528/15/14]
(7) A copy of Notification No. S.0. 2693(E) (Hindi and English versions)
published in Gazette of India dated 6™ September, 2013, specifying the names of
channels to be re-transmitted by the cable operators in their cable services and the
manner of reception and re-transmission of such channels, mentioned therein,
issued under sub-section (1) of Section 8 of the Cable Television Networks
(Regulation) Act, 1995.
[Placed in Library. See No. LT 10529/15/14]
... (Interruptions)
MADAM SPEAKER: Item No. 8, Shri Pradeep Jain -- not present.

... (Interruptions)
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ISP B HAerd F Iow H (st A $6) 0 srenet wEen, # frefalRaq w3 @
oo WX Il §-

U IfAFRIA, 1956 BT ORI 619% & IUIRT (1) & fia FferRad w3 & Y-
U fa () T SRSl ) -

(1)

(T®)

()

(T®)

()

(<)

I T faw iR o fvm, faeeh @ a¥ 2012-2013 & HrIdHR0T

B AXDBR gRI FHIe|

IR Sreqived faarg iR fax fem, feee &1 a¥ 2012-2013 &1 a1fif®

gfcrded, oTEmifa okg dem 99 W Eas-Aereiaies &l feufori|
[Placed in Library. See No. LT 10531/15/14]

A JTemvierd faem &k fax o, faeelt & 99 2010-2011 & a1ffe

gfeded @1 U ufa (RS qem SRl v |

T T d fad ok fag fm, faeeh & a9 20102011 & af¥ss

gfraes # sfafde ReRel w® S-Ts-sRarg smue (=S o i

TR |

IR 3reqviRerd fadm oiR fad fm, faeelt & a9 2010-11 & BRSO B

TRGR GRT FHIETT BY T ufar (R=d T2 3o Axawo) |

SEa (2) # SfertRad g=l &1 AW Ued W X@H ¥ gY fdeva & SR Dl <=
qrer faaRor (2=t qoIm 3T ARapvo) |

[Placed in Library. See No. LT 10532/15/14]
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12.04 Y5 hrs
PUBLIC ACCOUNTS COMMITTEE
92" to 100™ Report

ST, el wAER Sl (ARmoRd): orener HEG, § Al o |fifa (2011-12) & FeEfaRaa
gfcrdeT (fo= o SISl WRhR0T) IR BT g -

(1) “rpa srgarl IR gwiRa Al (2011-2012) & 31fdd 2R’ & IR H 924
BIRCES

(2) IR AR #Ae ¥ 9T ‘9Rd # AR e &1 e’ & an A
934di ufdde|

(3) IR AW #aTer | e ‘AReRI-fol wriierRt &1 srfaaa-gfer i
TR faue uee, feell” & IR # 944 ufade|

(4) o w=mera (it Jamd ) & d6fda ‘Y o At iR o1 e e,
2008 & HRITIT & IR § 9591 Ul |

(5) a1 Farerg (ora fawm) & W&fda “foa w=mera g1 |ifafes Sudsl &1 Seete:
HHSR JAGT & 91 &7 arqll W &S R ST @A & qN H 961 Hfcde|

(6) TATARTT 3R a9 HATT W WA ‘TAfaRol iR a9 #ATeg & HR-FAwET & N
574 Ufaded (1597 @l I TR DHI-TTe-HRATs ddel 97at Ffade |

(7) foa w=merg & Wi TR-gafa oRaRie R1stl (2010-2011) W HI-Ts-
HIRaTs /ORI BT FHY TR YA B BT HAT/ I §RT IR/’ & ar
# 584 ufaded (1541 <Al A¥I) WR HI-Te-HRATe Ade) 98ai ufadad |

(8) ofafRer fawmT | Wdfed IsT YRad! WGl dvs b HRIGAT & aR H 604
gfdes (159 AT 99T W HI-T3-bRars dde 99di ufade|

(9) aTfOrey R & HATTT A WA “WRA # A dprd | =g dls B JHDI B
IN H 659 TfdeT (1591 AP GHI) W HI-T8-HRATy Hael 100d1 gfde |
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COMMITTEE ON PUBLIC UNDERTAKINGS
Action Taken Statements

SHRI JAGDAMBIKA PAL (DOMARIYAGANJ): Madam, I beg to lay on the

Table the following Action Taken Statements (Hindi and English versions) of the

Committee on Public Undertakings :-

(1

)

3)

4

Statement showing Action Taken by Government on the Observations /
Recommendations contained in 19" Report (Fourteenth Lok Sabha) of the
Committee on Public Undertakings on the Observations /
Recommendations contained in their 10" Report (Fourteenth Lok Sabha)
on FCI- Review of export of food grains by Food Corporation of India.
Statement showing Action Taken by Government on the Observations/
Recommendations contained in 22™ Report (Fourteenth Lok Sabha) of the
Committee on Public Undertakings on Observations/ Recommendations
contained in their 15™ Report (Fourteenth Lok Sabha) on Coal India
Limited.

Statement showing Action Taken by Government on the Observations/
Recommendations contained in 28" Report (Fourteenth Lok Sabha) of the
Committee on Public Undertakings on Observations/ Recommendations
contained in their 20" Report (Fourteenth Lok Sabha) on WLL services
provided by BSNL.

Statement showing Action Taken by Government on the Observations /
Recommendations contained in 8" Report (Fifteenth Lok Sabha) of the
Committee on Public Undertakings on the Observations /
Recommendations contained in their 21* Report (Fourteenth Lok Sabha) on
Airports Authority of India-Review of Infrastructure and Operational
Facilities [Based on Audit Para No. 17 of 2007 (Performance Audit)
(Commercial) of C&AG of India].
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)

(6)

(7)

®)

©)

(10)

Statement showing Action Taken by Government on the Observations/
Recommendations contained in 16™ Report (Fifteenth Lok Sabha) of the
Committee on Public Undertakings on the Observations/ Recommendations
contained in their 26" Report (Fourteenth Lok Sabha) on Steel Authority of
India Limited.

Statement showing Action Taken by Government on the Observations /
Recommendations contained in 37" Report (Fourteenth Lok Sabha) of the
Committee on Public Undertakings on the Observations /
Recommendations contained in their 29" Report (Fourteenth Lok Sabha)
on Airports Authority of India-Safety and Security Aspects.

Statement showing Action Taken by Government on the Observations/
Recommendations contained in the 33" Report (Fourteenth Lok Sabha) of
the Committee on Public Undertakings on the Observations/
Recommendations contained in their 30™ Report (Fourteenth Lok Sabha)
on Indian Railway Catering and Tourism Corporation Ltd.

Statement showing Action Taken by Government on the Observations/
Recommendations contained in 9" Report (Fifteenth Lok Sabha) of
Committee on Public Undertakings on the Observations/Recommendations
contained in their 32" Report (Fourteenth Lok Sabha) on Oil & Natural
Gas Corporation Limited - Loss due to Sale of Crude Containing Basic
Sediments and Water content above the norms.

Statement showing Action Taken by Government on the Observations/
Recommendations contained in 17" Report (Fifteenth Lok Sabha) of the
Committee on Public Undertakings on the Observations /
Recommendations contained in their 34™ Report (Fourteenth Lok Sabha)
on “Physical and Financial Performance of Power Generating PSUs” - A
Horizontal Study.

Statement showing Action Taken by Government on the Observations /

Recommendations contained in the 12" Report (Fifteenth Lok Sabha) of the
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(1)

(12)

(13)

Committee on Public Undertakings on the Observations /
Recommendations contained in their 35" Report (Fourteenth Lok Sabha)
on Food Corporation of India (based on Audit Para 7.1.1 of Chapter VII of
Report No. CA 11 of 2008).

Statement showing Action Taken by Government on the Observations/
Recommendations contained in the 14™ Report of the Committee on Public
Undertakings on the Observations/ Recommendations contained in their 1%
Report on National Highways Authority of India - Public Private
Partnership in Implementation of the Road Projects by NHAI - Delhi-
Gurgaon Project. [Based on C&AG Audit Report No. PA 16 of 2008
(Performance Audit)].

Statement showing Action Taken by Government on the Observations/
Recommendations contained in the 13™ Report of the Committee on Public
Undertakings on the Observations/Recommendations contained in their 5™
Report on National Aluminium Company Limited.

Statement showing Action Taken by Government on the Observations/
Recommendations contained in 19™ Report of the Committee on Public
Undertakings on the Observations/ Recommendations contained in their 6™

Report on Security, Printing and Minting Corporation of India Limited.
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12.05 Y5 hrs

RULES COMMITTEE
2"! Report
#t AERM I (IHERYR) : HBIGAT, WAl FHT & UfhAT AT SR T Ml & 9 331
& Sulrgd (1) & ofava s | o1 gaR afdded (Rl o Siisll Wwesvvl) [T ged W)

g gl

12.06 hrs

COMMITTEE ON VIOLATION OF PROTOCOL NORMS AND
CONTEMPTUOUS BEHAVIOUR OF GOVERNMENT OFFICERS WITH
MEMBERS OF LOK SABHA (15™ LOK SABHA)

1* Report
SHRI M. KRISHNASSWAMY (ARANI): Madam, I beg to lay on the Table the
1* Report (Hindi and English versions) of the Committee on Violation of Protocol
Norms and Contemptuous Behaviour of Government Officers with Members of

Lok Sabha.
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STANDING COMMITTEE ON RAILWAYS
23" Report
SHRI T.R. BAALU (SRIPERUMBUDUR): Madam, I beg to present the 23"
Report (Hindi and English versions) of the Standing Committee on Railways on
the subject ‘Suburban Train Services of Indian Railways, with particular emphasis

on Security of Women Passengers’.




06.02.2014 36

12.07 hrs

STANDING COMMITTEE ON COAL AND STEEL
42", 46", and 49™ to 51° Reports

SHRI KALYAN BANERJEE (SREERAMPUR): Madam, I beg to present the

following Reports (Hindi and English versions) of the Standing Committee on

Coal and Steel:-

(1

)

3)

4

)

42™  Report on Action Taken by the Government on the
Observations/Recommendations contained in the 31 Report of the
Committee on “Review of Allotment, Development and Performance of
Coal/Lignite Blocks” pertaining to the Ministry of Coal.

46™ Report on Action Taken by the Government on the
Observations/Recommendations contained in the 35" Report of the
Committee on "Demands for Grants (2013-14)" pertaining to the Ministry
of Steel.

49™ Report on the Subject, "Coal Pricing and Issues relating to Coal
Royalty" pertaining to the Ministry of Coal.

50™ Report on the Subject, "Service Conditions of Workers including
Contract Workers in CIL and its Subsidiaries" pertaining to the Ministry of
Coal.

51 Report on the Subject, "Service Conditions of Workers in Public
Sectors Steel Companies" pertaining to the Ministry of Steel.
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STANDING COMMITTEE ON TRANSPORT, TOURISM
AND CULTURE
204™ to 209™ Report

M wre el (SER): 7Eew, #§ uRegd, wed ok Wafa Wit wmh wfafy @

N N N o

THfTRad fcded (= Jom SISl WXaRvT) |41 Uedl IR Gl &

1. "R AR A wfdeeer e 2013 & IR # 2044t wfae [

2. WG HATTT B AEMI B AW (2013-2014) B IR F AHAT & 1929 Hfoded #
Jiafdse fewfrl/RIeIRe IR GRER gRT BI-TTs-bRIdres! Gt 20541 afade|

3. Ws® URAET 3R ISHN FATAT DI AqaMI DI AW (2013-2014) & IR H AT
& 1934 ufded # ofafdse feufor/RIeIRe R IRER gRT HI-TTs-priarsl daeft
20647 Ffde|

4. UG URIET HAT HI SFEHI B AN (2013-2014) & IX H AMMT & 1949
aiaed # sidfdse fewfri/RwIRell R IRAR gRT PI-Ts-briarel daedl 20741
EISECS]

5. TITH AATT B Il B AW (2013-2014) & IR H AT & 1959 wlaed #
Jiafdse fewfrl/RIeIRY IR GRER gRT BI-TTs-brRIdres! Gt 2084 ufqde|

6. TR 3" #FTeT B el &1 AN (2013-2014) & IX # AWM & 1914
yfqdes § siafdse feulri/RIeRal R WRePR g1 F-Ts-prRiarE deel 2094
EIRCES]

* The Report was presented to the Hon’ble Chairman, Rajya Sabha on 24™ January, 2014 and forwarded to
the Hon’ble Speaker, Lok Sabha on the same day.
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12.08 hrs
STANDING COMMITTEE ON PERSONNEL, PUBLIC GRIEVANCES,
LAW AND JUSTICE
67™ to 69™ Reports

SHRI S. SEMMALAI (SALEM): Madam, I beg to lay on the Table the following
Reports (Hindi and English versions) of the Standing Committee on Personnel,
Public Grievances, Law and Justice:-

(1) 67" Report on Infrastructure Development and Strengthening of
Subordinate Courts.

(2) 68"™ Report on Action Taken Replies of Ministry of Personnel,
Public Grievances and Pensions on 60™ Report of the Committee on
Demands for Grants (2012-13) of that Ministry.

3) 69" Report on the Prevention of Corruption (Amendment) Bill,
2013.



06.02.2014 39

12.09 hrs

STATEMENTS BY THE MINISTERS
Status of implementation of the recommendations contained in 19th Report on
"Passenger Amenities and Passenger Safety in Indian Railways', pertaining to the
Ministry of Railways and 20th Report on Demands for Grants (2013-14),
pertaining to the Ministry of Railways. *
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
ADHIR CHOWDHURY): I beg to lay the Statement on the status of
implementation of the recommendations contained in the 19" & 20™ Reports of
the Parliamentary Standing Committee on Railways in pursuance of the Directive
73A, of the Hon. Speaker, Lok Sabha issued vide Lok Sabha Bulletin Part IT dated
1% September, 2004,

The 19" Report of the Committee on ‘Passenger Amenities and Passenger
Safety in Indian Railways’ presented to the Lok Sabha on 22.04.2013 contained 31
recommendations and Action Taken Notes thereon were furnished to the
committee on 14.08.2013 in English version and on 18.09.2013 in Hindi version.

The 20™ Report of the Committee on ‘Demands for Grants 2013-14 of
Indian Railways’ presented to the Lok Sabha on 22.04.2013 contained 50
recommendations and Action Taken Notes thereon were furnished to the
Committee on 29.08.2013 in English version and 18.09.2013 in Hindi version.

Statement showing details of all the recommendations contained in the
Reports and implementation status thereof are laid on the Table. Since the

statements are voluminous, I request that the same may be taken as read.

... (Interruptions)

" Laid on the Table and also placed in Library. See No. LT 10534/15/14 and 10535/15/14
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12.10 hrs

MOTION RE:FIFTY-FOURTH REPORT OF
BUSINESS ADVISORY COMMITTEE

THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): 1 beg to move the
following:-

“That this House do agree with the 54™ Report of the Business
Advisory Committee presented to the House on 5™ February, 2014
subject to modification that the recommendation regarding item at
Serial No. 1, already disposed of by the House, be omitted.”

MADAM SPEAKER: The question is:

“That this House do agree with the 54™ Report of the Business
Advisory Committee presented to the House on 5™ February, 2014
subject to modification that the recommendation regarding item at
Serial No. 1, already disposed of by the House, be omitted.”

The motion was adopted.

... (Interruptions)
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12.11 hrs
STATEMENTS BY MINISTERS ....Contd.

(ii)Status of implementation of the recommendations contained in the 247th

Report of the Standing Committee on Science and Technology, Environment
and Forests on Demands for Grants (2013-14), pertaining to the Department

of Science and Technology, Ministry of Science and Technology."

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF
EARTH SCIENCES (SHRI S. JAIPAL REDDY): I beg to lay the Statement on
the status of implementation by the Department of Science and Technology,
Ministry of Science and Technology on the recommendations in the Two Hundred
Forty seventh (247th) Report of the Departmentally Related Parliamentary
Standing Committee on Science and Technology, Environment and Forests
regarding Demands for Grants (2013-2014) in pursuance of Direction 73A of the
hon. Speaker, Lok Sabha.

The Department Related Parliamentary Standing Committee on Science
and Technology, Environment and Forests laid their Two Hundred Forty Seventh
(247™) Report on 18" December, 2013 in the Lok Sabha. The present status of
implementation is detailed in the appended Annexure which may be allowed to be

laid on the Table of the House.

... (Interruptions)

* Laid on the Table and also place in Library . See No. LT No. 10533/15/14.
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12.12 hrs
PAPERS LAID ON THE TABLE — Contd.

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): On behalf of Shri
Pradeep Jain, I beg to lay on the Table:-
(1) A copy of the Annual Report (Hindi and English versions) of the National
Institute of Rural Development, Hyderabad, for the year 2012-2013.
(2) A copy of the Annual Accounts (Hindi and English versions) of the
National Institute of Rural Development, Hyderabad, for the year 2012-
2013, together with Audit Report thereon.
(3) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Rural Development, Hyderabad,
for the year 2012-2013.

[Placed in Library. See No. LT 10530/15/14]

... (Interruptions)
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12.13 hrs
MATTERS UNDER RULE 377 *

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members may personally hand over slips at the Table as
per practice.

... (Interruptions)

(i) Need to provide dwelling units under Indira Awaas Yojana to all the
eligible landless people belonging to Scheduled Castes and Scheduled Tribes
and other categories as prescribed in the Scheme

st o= A g (AR SfART Sfar ATSHT URA WRBGR DI AT BilddR Td
HATITHR AT & | 39 AISHT B J(did Ufqay 30 oIRg I 3ffe TRig JeR Al & R
Th4 & v g srdfed fby 1T € | AT 99 1985 § URY @I T8 off iR AT # g ot
yragT A TR o1 {6 Pl AEMT & JATdeT H 60 WA SMMART YA AT/ D
At @7 amdfed g WG | @ 2002 H qER TG A B FH AR B ot e
YR W TS T ST 3MMaT frdfed fhy o = 8 | 7 garn argm 6 g a8 980 T+
off, 3HH MR AN & M o1 & IR | 3ffdh TWa B GAl W e [T T | §9 R
AR Bl ol H |l T8 fhar T | 9gd SWE ddH gal @ R e
SIf/SSTT & M @Ry A8l 8, [A®! avie W 3/ dac AR @ D Sl Bl Aa
Jrdfed fby o @ &, 91 FraHl @1 Seeted B |

W WHR A Ry ¢ & acprer 98 gal a8 S @iy, s sy
S/ & FH YRS AR @ Ml BT FHEY [BA1 SY 1 ardfdd Jaeadhdl &
YR TR SR AT Al UrF Afdadl By 3rrdfed 81 b IR G T8R AR &l 0BT o
et A |

* Treated as laid on the Table.
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(ii) Need to establish a rocket launch centre at Kulasekarapattinam,
Tamil Nadu

SHRI S.S. RAMASUBBU (TIRUNELVELI): As the frequencies of PSLV and
GSLV launches are growing, the need to establish an additional spaceport is
continuously arising. It is essential to have strategic, security and safety aspects as
the main criteria for rocket launching. Many nations have established spaceports in
various locations viz. USA(7), Russia (4), China (3) and Japan (2).

The ideal location for establishing an efficient space transportation system
is around equator. Launching away from the equator will reduce the launch
capability of the rocket i.e. satellite weight has to be compromised. At present,
India is having a rocket launch site in Sathish Dhawan Space Centre Sriharikotta
(SDSC — SHAR) where already two spaceports are available at latitude of 13.72
N and longitude of 80.23E. Our communication, remote sensing and scientific
mission satellites are launched from there. The communication satellites are
launched eastwards (GSLV) and the remote sensing/scientific mission satellites
(PSLV) are launched towards south. Since the present launch site is located 13.72
N of equator and hence -.50 km/hr rotational velocity of earth has to compensated
for all eastward launches (GSLV). This additional 50km/hr velocity requirement
for yaw manoeuvring such weights consumes huge amount of propellant. This
directly minimizes the weight of the communication satellites or size of the human
space capsule. This is really a worrisome scenario where India is having limited
launch capabilities and shortage of transponders.

In the case of southward launches (PSLV), the geography of SDSC —
SHAR is not a preferable and economic one. To avoid fly over Sri Lanka and
avoid the impact of spent stages outside the exclusive economic zone of that
country, the launch vehicles are steered towards southeast and again steered
towards south to position the satellite in its intended orbit. These manoeuvrings

are done in the initial stages where gravity predominantly consumes more
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propellant. The loss can be fully avoided by selecting a suitable launch location
capable of launching southwards also.

In this scenario, the best alternative location for establishing spaceport is
Kulasekarapatinam in Tamil Nadu from where both southward and eastward
launches will be perfect and suitable. From here, nearest foreign land is also 200
kms. away and hence range safety is not a major constraint. The weather round the
clock 1is also conducive. The nearest Liquid Propulsion System Centre,
Mahendragiri (LPSC(M)) is having sufficient expertise in handling all type of
liquid propellants, storage for establishing Test stands and launch pads, etc.
Tuticorin airport and port are the major required infrastructural facilities available
here.

Keeping in view of above, I humbly urge upon the Union Government to
establish country’s third rocket launch centre at Kulasekarapattinam, Tamil Nadu

at the earliest.
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(iii) Need to ban the import of natural rubber

SHRI ANTO ANTONY (PATHANAMATHITTA): I request the Government to
kindly stop the import of natural rubber under Open General License (OGL).
According to the Rubber Board, India had a stock of 275000 tonnes of rubber until
31 December 2013. Our production during the period from 15 January 2014 to 30
April 2014 would be approximately 200,000 tonnes and the consumption is
estimated to be 350,000 tonnes. This shows that our excess stock would be 125000
tonnes of natural rubber by the end of the Financial Year. Our stockpile of natural
rubber will be doubled if its import is not blocked. Moreover, rubber import will
result in sharp decline of its prices since adequate natural rubber is available in our
domestic markets. This will adversely affect Kerala economy as the State accounts
for 90 per cent of natural rubber production in the country. Therefore, I request the

Government to take urgent steps in this regard.
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(iv) Need to provide financial assistance to the people who suffered loss of
crops in Odisha due to recent cyclone that ravaged the coastal parts of the
State

SHRI HEMANAND BISWAL (SUNDARGARH): On 12th October, 2013 strong
storm followed by incessant rain caused havoc in Odisha. The coastal districts
were affected by the storm and the districts of Mayurbhanj and Balasore were
miserably affected by flood. Again after a week State sustained immense loss due
to flash floods. In the Western part of the State Sundargarh District is the worst
affected. The standing paddy crops which were to be harvested have been totally
damaged. Ground nut and vegetable cultivation got damaged and horticulture
badly affected. Almost all the cultivators obtained loan from Banks and
Cooperative Societies for this purpose and they are in panic after this loss. In the
last three years, 3700 farmers mostly from this region have committed suicide
being unable to make repayment of the loan.

So, the Union Government 1is urged upon to intervene in the matter and
direct the State Government for proper assessment of the damages caused and

disbursement of fresh loan to cultivators for undertaking agricultural activities.
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(v) Need to introduce a new train service from Tuticorin to Chennai

SHRI N.S.V. CHITTHAN (DINDIGUL): Railways are doing commendable
service to commuters in our country. They are the cheapest mode of transport to
the poor people. That is why passengers prefer train journey from one place to
another because they are cheapest and safe. In Tamil Nadu, there is need for the
introduction of new trains. May I request the Hon’ble Minister of Railways to
introduce a new day time train service from Tuticorin to Chennai as a passenger

train with all the unreserved compartments for the benefit of poor people.

(vi) Need to accord approval to the setting up of biogas plant, a project
formulated by Kirkee Cantonment Board, Pune, Maharashtra

SHRI SURESH KALMADI (PUNE): The Kirkee Cantonment Board, Pune had
formulated a biogas plant project and submitted its detailed project report to the
Southern Command Headquarters for approval two years ago. The proposed
biogas plant is useful in many ways as it will process at least 5 tonnes of garbage
and generate about 400 units of power per day which is enough to illuminate more
than 250 street lights. Installation of this plant will enable the Kirkee Cantonment
Board to save at least about Rs. 50 thousand per month.

The original estimated cost of this plant was Rs. 50 lakhs only, which due
to inordinate delay in required approval has by now escalated upto approximately
Rs. 1 crore.

In view of the crucial importance of this project for the people of Kirkee
Cantonment Area in terms of sanitation, light arrangement and security, through
you, I urge upon the Defence Minister to look into this matter and instruct the
authorities concerned to accelerate the process of sanctioning of this biogas plant

project.
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(vii) Need to set up a Government Body/Authority for proper
management of ‘Kanwar Mela’ during the month of Sravan
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(viii) Need to augment railway facilities at Satna and
Maihar Railway stations in Madhya Pradesh
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(ix) Need to take necessary steps for welfare of weavers of
Eastern Uttar Pradesh
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(x) Need to provide adequate security to the Nagarjuna Sagar Dam in
Guntur district of Andhra Pradesh

SHRI M. VENUGOPALA REDDY (NARASARAOPET): I wish to bring to the
notice of the Government, about the security of Nagarjuna Sagar Dam, Guntur
District, Andhra Pradesh. Nagarjuna Sagar Project is the world’s largest masonry
Dam. There is also Hydro Electric Project. Being prominent Dam, there is need of
high level security to safeguard it.

During 2006, Laskhar-e-Taiba operative confessed sending pictures of the
Dam as well as the Reservoir to Pakistan’s Inter Services Intelligence (ISI). It is
learnt that the Dam is now provided with only 74 Special Protection Force men
consisting of one Sub Inspector of Police, 18 Head Constables and 55 Constables
to guard the Dam and the Andhra Pradesh Power Generation Corporation Limited
hires private security personnel to man the Hydro Electric Project. It is further
learnt that the Special Protection Force is patently ill-equipped to deal with the
threats being posed by terrorist outfits.

During February, 2013 the Superintendents of Police of Guntur and
Nalgonda Districts have paid a visit to the Dam, reviewed the security and felt that
the security would have to be stepped up and suggested various measures to
increase security of the dam.

I feel till now no proper steps have been taken in respect of stepping up of
the measures with regard to security of the Dam. I, therefore, request the Hob’ble
Minister of Home Affairs to furnish the information regarding the security now
being provided to the Dam both from the side of Central and State Governments to
protect the Dam from the threat of Inter Services Intelligence (ISI), Naxals etc.

Finally, please provide CISF security immediately.
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(xi) Need to formulate and implement a comprehensive scheme for providing
safe and clean drinking water in Buxar and Bhojpur districts in Bihar
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(xii) Need to review Central Government notification based on Madhav
Gadgil Committee report on Western Ghats

SHRI JOSE K. MANI (KOTTAYAM): I wish to convey the widespread
resentment of the people of Kerala over the reported recommendations of the
Madhav Gadgil Committee on conservation of the ecological character of the
Western Ghats. The report is utopian and does not factor in unique demographic
pattern of the communities settled along the Western Ghat region in Kerala.

The Gadgil Committee has classified 14 taluks in Kerala as falling within
extremely fragile ecological zone. Building of dams, power generation units above
10 MW, mining and even cultivation using chemical fertilisers and pesticides are
not to be permitted in these zones.

Whereas settlement above 500 mtrs altitude are included in the ecological
vulnerable zones in Tamil Nadu, the Gadgil Committee has specified an altitude of
only 150 mtrs and above for such areas to be included in the fragile zone in
Kerala. This is highly discriminatory as most of the agrarian communities in the
state, settled along Western Ghat areas are small farmers with holding of less than
2 acres of arable land and it would be a travesty of justice to deny them the
advantage of advanced tools of productivity like chemical fertilisers and
pesticides.

Kerala feels that ecological observation need not be at the cost of bare
sustenance of livelihood of the masses. I urge upon the Government to take

remedial steps in this regard.

MADAM SPEAKER: The House stands adjourned to meet tomorrow, the 7th
February, 2014 at 11.00 a.m.
12.13 % hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, February 7,2014/Magha 18, 1935 (Saka).
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